FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SAlI YOUTHS AGROPRODUCTS PRIVATE LIMITED OPERATING GINNING
AND PRESSING MILL AT KATOL, DIST. NAGPUR, MAHARASHTRA

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN/ CIN/ LLP No.

Sai Youths Agroproducts Private Limited
CIN: U74999MH2015PTC262043

Address of the registered office

12, Aradhana Society, Near Chintamani
Nagar 1, Nagpur - 440 027

URL of website

Corporate Debtor does not have a website.

Details of place where majority of
fixed assets are located

Survey No. 454/2, Situated at Mouza —
Yenava, Tal. Katol, Dist. Nagpurd

Installed capacity of main products/
services

Installed capacity of Cotton Bales: 220 tonnes
per day

Quantity and value of main products/
services sold in last financial year

Plant used to produce 200 tonnes of Cotton
Bales and 70 tonnes of Cotton seed per day
when in operation.

Number of employees/ workmen

Currently no employee or worker employed
as the plant is shut down.

Further  details including last
available financial statements (with
schedules) of two vyears, lists of
creditors, relevant dates for
subsequent events of the process are
available at:

Can be sought by sending request to
Resolution Professional at:
cirp.saiyouths@gmail.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at:

Can be sought by sending
Resolution Professional at:
cirp.saiyouths@gmail.com

request to

10.

Last date for receipt of expression of
interest

27/10/2023

11.

Date of issue of provisional list of
prospective resolution applicants

06/11/2023

12.

Last date for submission of

objections to provisional list

11/11/2023

13.

Date of issue of final list of
prospective resolution applicants

21/11/2023

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

26/11/2023



mailto:cirp.saiyouths@gmail.com
mailto:cirp.saiyouths@gmail.com

15.

16.

Last date for submission of resolution | 26/12/2023
plans
Process email id to submit EOI cirp.saiyouths@gmail.com

Sd/-

CA Prasad Dharap

Resolution Professional of Sai Youth Agroproducts Private Limited
IBBI/IPA-001/1P-P00702/2017-2018/11228

AFA No.: AA1/11228/02/111223/105078

47 Prasad, New Ramdaspeth

Nagpur — 440 010

Email ID: cirp.saiyouths@gmail.com

Date and Place: Nagpur 12/10/2023
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MAHINDRA RURAL HOUSING FINANCE LTD.
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| NAGPUR MUNICIPAL CORPORATION, NAGPUR

Offline-Tender Notice

Commissioner NMC invites Offline-tenders for the following works. These Offline-tenders can be
downloaded by the registered contractors of NMC. The terms and conditions of Offline tenders are
available in tender form. The sale and purchase of tender form at EE Dhantoli Zone No. 04 NMC Nagpur.
Name of Department :- Public Works Department
Name of Head of Department :- Executive Engineer, Dhantoli Zone No. 04

Roreret 3t : 7-3 et hecrer, q@?ﬂqﬁﬁn ¥ AT S o, TS, AFTGR - 440009

Tender Name of the work CESt".nate EMD Class of S BRI mamﬁﬁ@ SHRIHTE! S TeehTEe aﬂaaﬁﬁmﬁ@ﬁﬂﬁﬁﬁﬁéﬁﬂmﬂmﬂﬁmmﬁ%ﬁmﬂ% TT g3 Wit 7 @EpHada T ST I
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Pa a.r;). ”n&'L°', e o e fo g ffeemEasr gfawR dufie, oRl d wdl weny

roviding & Laying Strom Drain Line from Hio . . reereay| | L |lhexRESYAT00382929/450040)
. . . . . i -

02 | Bawankar to Sai Places & Hio Dhabarde to Hio| 823649 | 8500 Vil IR hittps://www.mahatenders.gov.in/ T A Ra S, GRS R (R T, o 89 . 269, M| 1 11 383,00/ (@R | (Gaeh)

Thakre at Naik Nagarin P.No. 33. fAi®  ¢R.90.30%3 UsliUA @A q 3TOH e mﬁgmwmﬂg@‘@ m&mﬁﬁwmg IR N SR S S
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fsii® : 09,/10 /2023 (e Tt R wr R

Note :- (1) Cost of Blank Tender form each Rs. 590/- (2) Time Limitis 3 months for work (3) Tender Sale fata ;- 22.80.3033

& Submission start date: 10.10.2023 (4) Tender submission end date/sales end date: 16.10.2023 at
5.00 pm (5) Date of opening of Tender (if possible): 17.10.2023 at 5.00 pm (6) Eligibility Criteria and
Mode of Submission Shall be as Stated in Uploaded Tender Document.

_ Advt No : 529/PR, Dt : 11/10/2023
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Dhantoli Zone No. 04, NMC, Nagpur
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The Markhanda, Pranhita, Chandrapur, Bramhapuri F.P.Dn. are inviting E-tender
for the transporting of Forest Produce by private vehicles. The Blank Tender form is avail-
able on Government of Maharashtra authorized e-tendering website www.mahatender.gov.in.
The tender document and details of tender are available on website from date 12.10.2023 at
10.00 hrs Last date of submission is 26.10.2023 17.00 hrs details are as under.

1. Cost of Tender Rs. 20160/- (Including 12% GST) Rs. Twenty Thousand One Hundred
Sixty Only (Non Refundable) The cost of tender will be accepted online only.

2. Sale of Tenders 12.10.2023, 10.00 hrs to 26.10.2023 up to 17.00 hrs.

Pre Bid meeting on 19.10.2023 at 11.00 hrs. at Regional Manager Office FDCM

Chandrapur Region Chandrapur.
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No GST, Lift, DG, Solar, euogeou WWWWWWWW@ qum oTHaTRT Y RuT e o | |4 Bid Submission start from date 12.10.2023 at 10.00 hrs. and bid submission end on date
Modular Kitchen, POP... ? WWWW 26.10.2023 at 17.00 hrs.
a’; gngaLIi:\:jacgoir, Nagpur. auogens 5. Opening of technical Bid 30.10.2023 at 11.00 hrs. at Vanvikas Bhawan, Ballarshah if

possible in the presence of tenderer or their representatives.
6. Price bids of the technically qualified firms on the basis of technical bids, will only be
considered. The Employer reserves the right to accept or reject any or all bids without

9226018300/01
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7 igni therefor and without thereby incurring any liabilities to the bidder.
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SHUBHAM HOUSING DEVELOPMENT FINANCE CO. LTD.

‘ Corporate Office : 425, Udyog Vihar Phase 1V, Gurgaon-122015 (Haryana)
shubham 24-4212530/31/32, E-Mail : customercare@shubham.co Website : www.shubham.co

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whereas the undersigned being the authorized officer of the Shubham Housing Development Finance Company Limited
(hereinafter called Shubham) under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and in exercise of powers conferred under Section 13(12) read with rule 3 of the Security
Interest (Enforcement) Rules, 2002 issued demand notice calling upon borrowers to repay the amount within 60 days
from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the

GOVERNMENT OF ODISHA
OFFICE OF THE CHIEF CONSTRUCTION
ENGINEER SOUTHERN
(R&B) CIRCLE, BERHAMPUR

MAHINDRA RURAL HOUSING FINANGE LTD. 2

Corporate Office:- Sadhana House, 2nd Floor, 570, P.B. Marg,Worli, Mumbai 400 018, India, Tel: 22
66523500, Fax: +91 22 24972741, CIN - U65922MH2007PLC169791
Regional Office:- 7-A Patil Complex, 1st Floor, Near Main S.T. Bus Stand, Ganeshpeth, Nagpur 440009

undersigned has taken possession of the property described herein below in exercise of powers conferred on him under I POSSESSION NOTICE y) Rule 8-(1) I Phone: 0680-2281582, e-mail: ccescbam@gmail.com
Section 13(4) of the said Act read with rule 8 of the Security Interest Enforcement) Rules, 2002. Whereas, the undersigned being the Authorized Officer of (Mahindra Rural Housing Finance Limited) under the Securitisation and INVfTATIONS FOR’ BIDS '(IFB) [C—Procurcménl]
The borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealing with the Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers conferred under section 13(12) read
property will be subject to the charge of Shubham Housing Development Finance Company Limited for an amount detailed with Rule 3 of the Security Interest (quorcement) Rulgs 20(')2,.Demand Notice(s) were issued pythe Authpnseq Offmerofthg company to the Bid Identification No. CCE, S.C (R&B)-BAM-16/2023-24
bel dint t th The b 's attention is invited L £ sub ti 8) of tion 13 of the Act. i borrowers to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice. The mentioned borrowers No. 3995 // Dated: 30.09.2023
elow and interest thereon. The borrower's attention Is invited to provisions of sub section (8) of section 13 of the Act, in having failed to repay the amount, notice is hereby given to the below mentioned borrowers in particular that the undersigned has taken e Chiet Comerastion Enm: SooTher (R CiroleBorn ealF o Govamar
respect of time available, to redeem the secured assets. Details are as below: physical possession of the property described herein below in exercise of powers conferred on him under Section 13(4) of the said Act read with + | The Chief Construction Engineer, Southern ( ) Circle, Berhampur on behalf of Governor
S Loan No./ Demand Notice Affixation Rule 8 of the said rules. The borrowers in particular and the publicin general are hereby cautioned not to deal with the property (Secured Asset) of Odisha invites percentage r“'e_h'_d in double cover system in ONLINE MODE from eligible
. B N Date & A Secured Asset Dat mentioned herein and any dealings with the such property will be subject to the charge of Mahindra Rural Housing Finance Limited for an contractors for construction of Building works as detailed in the table below.
No, ormwer(s) ame ate & Amount ate amount as mentioned herein under with interest thereon. The borrowers attention is invited to provisions of sub-section 8 of section 13 of 2. [Nature of work :- [Building Works
1| Loan No. 0TNR2206000005048738, 19-07-2023 | Property No. 366, Gat No. 169/2, Ward No. 4, Near the Act, inrespect of time available, to redeed the secured asset. 3.[No. of work |3 Nos.
Sandip Nilkanth Kanekar, & Bhart Petrol Pump, Bhandara Pawni Road, At 09-10-2023 S. Name of the Borrower(s) / Description of Secured Asset Demand Notice Date DEIR 2. | Tender Cost +-|Rs.10,000/- (online)
Malan Nilkanth Kanekar, %16.13,303- | Ambdi, Post ~Sill, Tah. & Dist.  Bhandara, No.|Guarantor(s)(NAME OF THE BRANCH (Immovable Property) and Amount Possession 5. [Class of Contractor ["B” & “A” Class and Special Class
Nilkanth Vithoba Kanekar e Maharashtra-441924 . |(LC No.XRESYAT00382929/450040) AIIth_at piece and parcel of land with construction| Demand Notice Date 06-Oct.- 6. | Availability of Bid document ~[From 12.10.2023 10.00 AM to 26.10.2023
2| Loan No. 0CHN2211000005054103, | 19.97.2923 | Flat No. S-1 Second Floor Ridhi Nagari Town Ship 2 DYARAM KHIMA RATHOD, bearing Gram Panchayat, MALMATTA HOUSE 23/01/2020 2023(Physi in the website 5.30 PM
i X CHHABUBAI DYARAM RATHOD & NO.263,VILL- NAYGAON TALUKA-DARWHA DIST-| Rs.111383.00/- (Rupees cal) 7. | Date of Opening of Bid - [27.10.2023 at 1130 AM.
Pankaj Gajanan Bommawar, & Wing 1 Plot No. 1, Survey No. 96/2 Ta. Sa. No.4 09-10-2023 One Lakhs El
Madhuri Gajanan Bommawar 18.45.190) Mouza Wandhari Tahsil And District Chandrapur, BHAGAWAN SOMLA RATHOD AT, YAVATMAL and bounded as under:- East - DILIP ne Laknhs Eleven 8. |The Bidders have to participate in ONLINE bidding only. Further details can be seen from the
18,45,190/- | \1-harashtra - 442406 NAIGAON TAHSHIL, DARWHA DIST-  [RATHOD, West- ROAD, North- H/O VINOD|Thousand Three Hundred website https://tendersodisha.gov.in.
3| Loan No. 0AMR1808000005014541 Plot No-24 Part Servery No-41/1, Mouje Takheda YAVATMAL MAHARASHTRA -445202  |RATHOD, South-H/O RAMBHAU FARM and Eighty Three Only) 9. |Any addendum / corrigendum/cancellation of tender can also be seen in the said website only.
. L " ’ 19-07-2023 3 ) ; Place: Yavatmal Sd/- Authorised Officer
Anil I_(anhalyalal Doulta_m, ) & Pragane Badnera Sahakar Nagar Near To New 09-10-2023 Date : 09/10/2023 Mahindra Rural Housing Finance Ltd Sd/-
Yashika Sureshkumar Jivtani 71,64,035/- Cotton Market ~ Shegqo Naka Road Amravati Chief Construction Engineer Southern
T Maharashtra - 444601 OIPR-34103/11/0018/2324 (R&B) Circle, Berhampur

Authorised Officer
Shubham Housing Development Finance Company Limited

NIDO HOME FINANCE LIMITED

(formerly known as Edelweiss Housing Finance Limited)
Registered Office Situated At Tower 3, 5th Floor, Wing ‘B’, Kohinoor City Mall, Kohinoor City,
Kirol Road, Kurla (West), Mumbai — 400 070. Regional Office at : Plot No 5, Glass Box Building
5th Floor, WHC Road D} peth, Nagpur, htra 440010

POSSESSION NOTICE UNDER RULE 8(1) OF THE SARFAESI ACT, 2002
Whereas the Undersigned being the Authorized Officer of Nido Home Finance Limited (formerly known as Edelweiss
Housing Finance Limited) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security

Place : Gurgaon
Date : 11.10.2023

INVITATION FOR EXPRESSION OF INTEREST FOR

SAl YOUTHS AGROPRODUCTS PRIVATE LIMITED
OPERATING GINNING AND PRESSING MILL AT KATOL, DIST. NAGPUR, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

PIRAMAL CAPITAL & HOUSING FINANCE LTD )

(Formerly Known as Dewan Housing Finance Corporation Ltd.)
CIN: L65910MH1984PLC032639

l'?/ Piramal

Fircinee Registered Office: Unit No.-601,6 th Floor, Piramal Amiti Building, Piramal Agastya Corporate Park, Interest (Second) Ordinance,2002 (order 3 of 2002) and in exercise of powers conferred under Section 13(12) read with
Kamani Junction, Opp. Fire Station, LBS Marg, Kurla (west), Mumbai- 400070 —T +91 22 3802 4000 Rule 3 of the Security interest (Enforcement) Rules 2002 issued Demand Notices to the Borrower/s as detailed hereunder, RELEVANT PARTICULARS
Branch Office: A'/t: 4th floor, Bhiwapurkar Chambers, Opp. Yeshwant Stadium, Dhantoli.3 Nagfug, Maharashtra- 440012 calling upon the respective Borrowers to repay the amount mentioned in the said notices with all costs, charges and 1. | Name of the corporate debtor Sai Youths Agroproducts Private Limited
Contact Person: 1. Sunil Shivamurat Vishwakarma - 8600375505 2. Sushrut Rahul - 950339012 expenses till actual date of payment within 60 days from the receipt of the same. The said Borrowers/Co borrowers hav- along with PAN/ CIN/ LLP No. CIN: U74999MH2015PTC262043
3. Rohan Sawant- 9833143013 : i ing failed to repay the amount, notice is hereby given to the Borrowers/Co borrowers and the public in general that the 2. |"Address of the registered office | 12, Aradhana Society, Near Chintamani Nagar 1,
E-Auction Sale Notice —Subsequent Sale N ! " y . y "
. . £Th N h hori i £ pi | ital undersigned has taken symbolic possession of the property described hereunder in exercise of powers conferred on him ] Nagpur - 440 027 ]
Pursuant to Taking Possession of The Secured Asset Mentioned Hereunder By The Authorized Officer of Piramal Capital & under Section 13(4) of the said Act riw Rule 8 of the said Rules in the dates mentioned along-with the Borrowers in partic- 3. [ URL of website __ Corporate Debtor does not have a website.
amp; Housing Finance Limited (Formerly Known as DHFL) Under The Securitization and Reconstruction of Financial Assets ular and public in general are hereby cautioned not to deal with the properties and any dealings with the properties will be 4. | Details of place where majority Survey No. 454/2, Situated at Mouza - Yenava,
and Enforcement of Security Interest Act, 2002 For The Recovery of Amount Due From Borrower/s, Offers Are Invited By The subject to the charge of Nido Home Finance Limited (formerly known as Edelweiss Housing Finance Limited. For the 5 of fixed assets are located Tal. Katol, Dist. Nagpurd .
. ) . A . s o N Y N . | Installed capacity of main Installed capacity of Cotton Bales: 220 tonnes
Undersigned For Purchase of Immovable Property, as Described Hereunder, Which is in The Physical Possession, on ‘As is amount specified therein with future interest, costs and charggg from the respective dates. ) ! products/ services per day
Where is Basis’, ‘as is What Is Basis’ and ‘whatever is There Is Basis’, Particulars of Which are Given Below: ?etglls o; tze Borrovlve_rs, Cor-]borrov(vjers andd guarafntF?rs, Sec.urlt[es,‘Outstandlr:jg Dues, Demand Notice sent under Section 6. | Quantity and value of main Plant used to produce 200 tonnes of Cotton Bales
Loan Code/ Branch/ Demand Notice Property Address _final Reserve |Earnest Money| Outstanding 3(2) and Amount claimed thereunder and Date of Possession is given as under: prodL_Jcls/ services sold in and 7Q tonnes of Cotton seed per day when in
Borrower(s)/Co- Date and Amount Price Deposit (EMD) Amount 1.Name and Address of the Borrower, Co Borrower Guarantor Loan Account No. And Loan Amount: last financial year operation.
Borrower(s)/ Guarantor(s) (10% of RP) | (10-10-2023) 1. Legal Heirs Of Decesed Borrower Mr. Abdul Gaffar (Borrower) A. Bismillah Abdul Gaffar Sheikh (Wife Of Late Mr. 7. Number of employees/ workmen | Currently no employee or worker employed as the
Abdul Gaffar Sheikh Also As Co-Borrower) Resi Address: Plot No 71 Dhomne Layout Gadge Baba Society Koradi Road, _— ; plant is shut down. _
Loan Code No. Dt: 07-05-2021, |All The Piece and Parcel of The Rs. Rs. Rs. 18,67,153/- Mankapur, Nagpur 440030 B. Mohd Mushtaque Ahmed (Son In Law Of Mr. Abdul Gaffar Sheikh Also As Co-Borrower) 8. | Further details including last Can be sought by sending request to Resolution
10400003477, Rs. 13,35,527/-, |Property Having an Extent:- Flat |14,67,000/-,1,46,700/-, (Rs. Eighteen & C. Heena Mohammad Mushataque (Daughter In Law Of Mr. Abdul Gaffar Sheikh Also As Co-Borrower) Resi Address: ?v\:i'}:astgﬁ;gjgg;ﬂfi@f;:;:;s Professional at: cirp.saiyouths@gmail.com
Aurangabad (Branch),  |(Rs. Thirteen lakh|No. 8, 2nd Floor Yash (Rs. (Rs. One lakh Sixty Takiya Diwan Shah Mominpura Mahatma Fule Bazar Nagpur 440018 2. Bismillah Abdul Gaffar Sheikh (Co Borrower) lists of creditors. relevant dates
Narayan Dhanaji Thirty Five  |Appartment Plot No. 33 Gut No. | Fourteen | lakh Forty Seven Resi Address: Plot No 71 Dhomne Layout Gadge Baba Society Koradi Road Mankapur Nagpur - 440030 & 3. Heena for subsequent events of the
Suryawanshi Thousand Five |14 Mauje Pandharpur Waluj lakh Sixty Six Thousand One Mohammad Mushataque (Co-Borrower) Resi Address: Takiya Diwan Shah Mominpura Mahatma Fule Bazar Nagpur - process are available at:
(Borrower), Dipali Hundred Twenty [Aurangabad Aurangabad Seven Thousand | Hundred Fifty 440018 Also At: Heena Decoration, Plot No 71, Dhomne Layout,, Koradi Road Mankapur, Nagpur 440032 9. | Eligibility for resolution applicants | Can be sought by sending request to Resolution
Narayan Suryawanshi Seven Only) |Maharashtra:- 431002 Thousand Seven Three Only) Lan.No.: LNAGOHL0000043154 LOAN AGREEMENT DATE: 30.03.2018  Demand Notice Date:- 14.07.2023 under section 25(2)(h) of the Professional at: cirp.saiyouths@gmail.com
(Co-Borrower 1) Boundaries As:- North: Flat No. Only) Hundred Loan Amount : Rs. 3059939/- (Rupees Thirty Lakh Fifty Nine Thousand Nine Hundred Thirty Nine Only) Code is available at: _
07 South: House East: Flat No. Only) Amount Due in Rs. 29,11,936.02/- (Rupees Twenty Nine Lakhs Eleven Thousand Nine Hundred and Thirty Six Only) 10. | Last date for receipt of expression | 27/10/2023
09 West: Flat No. 07 Possession Date: 11.10.2023 171, gfalt’;t?)rfeiztsue of provisional list of | 06/11/2023
DATE OF E-AUCTION: 30-10-2023, FROM 11.00 A.M. TO 2.00 P.M (WITH UNLIMITED EXTENSION OF 5 MINUTES Fe}ah"sl_c’f Theosfeé“(;ed gsie':é iCEEngi OE THE F;\RozET/TY A'LTT‘“ P'eciAr;d iarce'% ;%”%Be,a””% S’Z'%t go.gs prospective resolution applicants
EACH), LAST DATE OF SUBMISSION OF BID: 28-10-2023, BEFORE 4.00 P.M n The Layout Of Gadagebaba Sahakari Gruha Nirman Anstha Maryadit Nagpur Amdn Area 178.83 Sg Mir (1925 Sq F) 12. | Last date for submission of 11/11/2023
. 2= - . 2 == — = N Entire Land Bearing Khasra No.33/1 Of Mouza Mankapur Together With The Existing Residential House Standing Thereon objections to provisional list
For f'jeml'ed terms énd Confi'tlons of t'he 53'?; please refer to the link provided in www.piramalfinance.com/e- Covering Builtup Area 88.33 Sq Mtr On The Ground Floor And First Floor Including All Furnitre And Other Connections 13, Date of issue of final list of 21/11/2023
Auction.html or email us on piramal.auction@piramal.com And All Other Easementary Rights Appurtenant And Belonging Thereto Bearing House No. 1428/A/55 City Surevey No. o WOSPefC_“Ve ’esfo_'u}‘on applicants AT
STATUTORY 15 DAYS SALE NOTICE UNDER SARFAESI ACT TO THE BORROWER/GUARANTOR / MORTGAGOR 63/1 And Sheet No. 19 Of Mouza Mankapur Situated At Gadagebaba Sahakari Gruha Nirman Anstha Maryadit Nagpur : aaet;gr;sd‘ﬁno e'\’/‘a‘I’Jg“t%::’” /11/
The above-mentioned Borrower/Guarantor are hereby noticed to pay the sum as mentioned in section 13(2) notice Within The Limit Of Nagpur Municipal Corporation Ward No.61 In Tahsil And Dist Nagpur Bounded As:- East: Shivaji matrix and req i
. X : . - . quest for resolution
in full with accrued interest till date before the date of auction, failing which property will be auctioned/sold and Complex West: Plot No. 54 North: 40.00 Ft Wide Road (As Per Technical Report 20 Ft. Wide Road) South: Plot No.46 plans to prospective resolution
balance dues if any will be recovered with interest and cost from borrower/guarantor. Place: Nagpur ) Sd/- Autporized qff!cer s applicants _
Date : October 12, 2023 Sd/- (Authorised Officer) Date: 12.10.2023 formeriy k E IFOB N'g° H‘.’meFF.'"anceL'T"'!"‘:jd ) E:j;.ﬁﬁgifg{;ibm'“"’” of 26/12/2023
\Place : RoOMG- Nagpur Piramal Capital & Housing Finance Limited/ (formerly known as Edelweiss Housing Finance Limited) 16. | Process email id to submit EOI Cirp.saiyouths@gmail.com

Sd/-

CA Prasad Dharap

of Sai Youth Agropi Private Limited
IBBI/IPA-001/IP-P00702/2017-2018/11228
AFA No.: AA1/11228/02/111223/105078

47 Prasad, New Ramdaspeth, Nagpur - 440 010
Email ID: cirp.saiyouths@gmail.com

Date and Place: Nagpur 12/10/2023

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED fon Prof
Corporate office address:- Chola Crest, Super B-4, C54 & C55, Thiru Vi Ka Industrial Estate,
Guindy, Chennai — 600 032. Branch Address: Plot No. 12, 3rd Fir., Larsen & Tubro (L&T) Bldg.,
Opp. Wockhardt Hospital, Beside Karan Kothari Jwellers, Shankar Nagar, Nagpur-440 010, MH.

£ Chola

Oy IR FY Soae IIeTR 9irdt, aRTgR
. FATEES g6 HIehe qTS, HBHAT, TR

2w =.: 0712-2680280, 2680877, Wa 3H.0712-2680448

BEFORE THE DEBTS RECOVERY TRIBUNAL NAGPUR

WHEREAS the undersigned being the Authorised Officer of M/s. Cholamandalam Investment And Finance Company Limited,
under the Se- curitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 hereinafter

B-Wing, 2N0 FLOOR, C.G.0. COMPLEX, SEMINARY HILLS, NAGPUR

) ) . 1413 g /202_2-23 ! : 11/10/2023 called the Act and in exercise of powers conferred under Section 13[12] read with Rules 3 of the Security Interest O.A. No. 37 /2023 I F.F. 10/11/2023
fAfer T 5h. ETW/4/WN=|THE'\’/2022-23 f&ie : 11/10/2023 TR a?l'q'fFRT, AR [Enforcement] Rules, 2002 issued demand notice calling upon the borrower(s), whose names have been indicated in Column CANARA BANK
q;ﬁ I IR “ﬁ?ﬁ' wﬁ JUTI §ﬁ WIS PTHTRIAET ﬁ.'m ﬁﬁﬂ ﬁ,—\.ﬁg gWﬁ [B] below on dates specified in Column [C] to repay the outstanding amount indicated in Column (D) below with interest Versus
. . I thereon within 60 days from the date of receipt of the said notice.
a@ WTeTe! HTH SHROMTT AT = v IQiE MW B-1 Wq fauaT 3‘1% The borrowers having failed to repay the amount, notice is hereby given to the borrowers in particular and the Public in general MR. AMOL DYANESHWAR AWACHAT & OTHER
S 8 o S P that the undersigned has taken Physical Possession of the properties mortgaged with the Company described in Column [E] DEFENDANT :
3. Ll $arst X herein below on the respective dates mentioned in Column [F] in exercise of the powers conferred on him under Section 13[4]
4 A TR .| BIoEd | P | g . P o 1) Mr. Amol S/0. Dyaneshwar Awachat,
: : of the Act read with Rule 8 of the Rules made there under The borrowers in particular and the Public in general are hereby Aged : 40 Years, Occupation : Business,
1 = fr.G{.ﬁg"vT e TS K| Fiar qIdhe | 6. 4,74,400/- 3 ufes | 4,750/- | 590/- | VI cautioned not to deal with the properties mentioned in Column [E] below and any such dealings will be subject to the charge of R/o. Plot No. 23, Manish Layout. New Swalambi Nagar, Bhamtee,
A5 = Yo .01 2 & above M/s. Cholamandalam Investment And Finance Company Limited for an amount mentioned in Column [D] Nagpur, Maharashtra - 440023. (Borrower)
@ ' go% along with interest and other charges. Under section 13 [8] of the Securitisation Act, the borrowers can redeem the 2) Mr. Sandip S/0. Dyaneshwar Awachat
o | e trsrﬁw 3 - a1 R S | . 4,42,675- | 3 R | 4450/~ | 500/ | —- secured asset by payment of the entire outstanding including all costs, charges and expenses before notification of sale. Ag;ed 42 Years, bccupatinn - Business, ’
. . R/0. Plot No. 23, Manish Layout. New Swalambi Nagar, Bhamtee, Nagpur,
wefies Sfeie @i .02 3@ ol HM Maharashtra - 440023. (Co-Applicant)
o S. 4.88.400/ 4.900/- | 590/ Name and Address Outstanding Description of the Date of 3) Smt. Ashwini Sandip Awachat
3 | et o 9 Tﬁm’fr .01 TR RiegR g | ©- 4,88, - |3af@ | 4, - ol B .| of the Borrower/s & : Property Possessed Possession Agev.:I : 40 Years, Occupation : Business
VAT B Loan Account No. Notice All that Piece and Parcel of Land bearing| 10/10/2023 R/0. Plot No. 23, Manish Layout. New Swalambi Nagar, Bhamtee, Nagpur,
: ~ _ N 1. | (Loan Account No. | 07-09-2022 Rs. Maharashtra - 440023. (Guarantor)
4 qngﬁ IR / 3]'@ IeT §9TR R.O. a',—\ﬂa'[ q'|gq' %. 4,36,500/ 3y %ﬁ 4,400/ 590/ XOHEBHN00003397 22,87,871.71 Plot No. 450/1, admeasuring area- 73.40 (Physical 4) Smt. Rashika W/o Amol Awachat
AT STHUAT BT 826 & [Rupees (S(;] Mtr., With) construgtion thereor; possession) Aged : About Major, Occupation : Business,
; HE02BHN00000003 Twenty Two |(Gr.+First Floor), bearing Sheet No. 7B o R/o. Plot No. 23, Manish Layout. New Swalambi Nagar, Bhamtee, Nagpur,
fou : 1) FPfRamaadt dyuf oift 7 ol TR aew weamafeg wa FRfeame T Hvar Ada. 894) Lakh Eighty [Mouza- Tumsar and House Constructed Maharashira - 440023, (Guarantor)
2) Ffiar g v sfeR wfide sTuwcEe IRgT 399 omed. 3) Ffder wRgn Borrower & Co- Seven |thereon bearing property No. 27/140 SUMMONS BY PAPER PUBLICATION
T 12/10/2023 9= gtrr\"r 11.00 arSicT. 4) Submission End Date 27/10/2023 I AR”BIS! 5.00 Borrower Thousand |(Old), 3702000140 (New), Situated at Whereas the abom”ed application;/
IrRAd. 6) Opening Date 30/10/2023 355 eI 12.00 IS NEHA DEEPAK Eight Hundred|Tumsar, Tal. Tumsar & Dist. Bhandara, appeal inthis Trbunal
wfa / wwmdt KATHANE, Seventy |Within the limits of Nagar Parishad i ) ) i
g—?ﬁ I IR Wi, RV BABUJI Seven And |Tumsar and the property bounded as 2. WHEREAS the service of Summons/ Notlcg could not be effected in the ordlnary
CONSTRUCTION, Seventy One |under:- On East: Gaushala, On West: mgnnerand whereas the Applllca'ntforsubstltuted service has been allowed by this
aﬁ'EFUT ST Annexure -Vi [Rule 8 (1)] KUSHAL Paisa Only] |Road, On Nort!l: House of Mr. Meshram, 3 \Tlgﬂl;?sld?e\gtae{ft)(fnszra?ltj)glflgf:;?é Tribunal in person or through an Advocate
§| aﬁ as on 06-09- |On South: Galhi & House of Mr. Dongre.. ' pp p g
[{p)| 22 ? TN AT ST SYMBOLIC POSSESSION NOTICE RAVISURAJ UKEY, 2022 and and file Written Statement/ Say on 10/11/2023 at 10.30 A.M. and show cause as
=-4 \/IDHARBHA KOKAN GRAMIN BANK (FOR IMMOVABLE PROPERTY) All R/o:- Near interest to why relief prayed for should notbe granted.
" , , " . ormn Bhandara Gramin 4. Take Notice that in case of default, the application / Appeal shall be heard and
Whereas. The undersigned being the authorised officer of the Vidharbha Konkan Gramin Bank under the Securitization and Bank, Bajaj Nagar, thereon. decidedin vour absence
Reconstruction of Financial Assets and Enforcement of Security Interest (Second) Ordinance 2002(0rd 3 of 2002) and in exercise of 'Tumsar ! i Y ) i -
powers conferred under Section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice Mah h' Given under my hand and seal of the Tribunal on this 6'" day of
dated mentioned on below column calling upon the borrower to repay the amount mentioned in the notice being and interest aharashira - October 2023 at Nagpur Aryan Kumar
thereon and other charges within 60 days from the date of receipt of thesaid notice. N _ 441912 Assistant Registrar
The borrower having failed to repay the amount notice is hereby givento the borrower and the publicin general that the undersigned Date: 10.10.2023. CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Debts Recovery Tribunal Nagpur
has taken Symbolic Possession of the property described herein below in exercise of powers conferred on him/her under Section 13(4) Place: Nagour AUTHORISED OFFICER
ofthesaid Ordinance Actread with rule 8 ofthe said rules - Nagp
The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealing with the
property will be subject to the charge of the Vidharbha Konkan Gramin Bank foramount and interest thereon. - -
7 Name 6 Address Branch | Description of the Dateof | Amounto/s | Dateor Porel B C Bank Regional Office - 2 Nagpur : 15t Floor, 90, Canal Road, Ramdaspeth Nagpur 440010
No of Borrower Property Demand Notice (Rs.) Possession és anara 7 an Tel : 0712 - 2442441, Email : ronangec@canarabank.com
1. | Borrower g Mortgagor- Barshitakli | Flat no. 203, 2nd Floor, Area| 02/08/2023 | Rs.12,28,604/- | 09/10/2023 LIt eI bl s I - I A Government of India Undertaking
Mrs.ChayaDevidasIngale, 46.48 Sq. mtrs., At: Dipak +interest Em . . .
Hr o T st E-Auction SALE NOTICE for sale of Inmovable Properties
N _Devi i shoppy,Mangrulpir Road, . . . . R . . R
E%Bg‘;gmgkﬁe"'das5“““’”'"ga'e' o kT Akola, Akl E-Auction Sale Notice for Sale of Inmovable Properties under the Securitization and Reconstruction of Financial Assets and Enforcement of
2. [Borrower Mortgagor- Jamod | House Property NoA7S3, Area| 26/07/2023 | Rs.252,581/- | 10/10/2023 Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
T 1 it Buldana S A Anerest Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable property mortgaged/charged to the Secured
Guarantor-1.MrSk Budhanshaiknji, 443402 Creditor, the constructive /Physical possession of which has been taken by the Authorised Officer of Secured Creditor, will be sold on “As is where is”, “As is what is”, and
R/0Jamod Tah: Jalgaon jamod, Distt: Buldana “Whatever there is” basis on 13.11.2023 between 11.30 am to 01.30 pm for recovery of below mentioned dues of the Secured Creditor from respective borrower / guarantor
2.Mr.SkSardarHusen Ab Munaf, .
R/0Jamod, Tah: Jalgaon Jamad, Distt: Buldana mentioned below. — .
3. | Borrower & Mortgagor- Jamod | House Property No1908, Area| 26/07/2023 | Rs.2,61939/- | 10/10/2023 Sr. Name and Address of Borrowers / Guarantors Branch Total dues+ Description of Property to be sold Possession| Reserve | Eamest money | Encumbrances
Mr.Sk Farookue Sk Karim, R/0 Jamod, Tah: 1125 Sg.ft.and house +interest No. Interest cost Slymbpllc Price in Rs. |  peposit
Jalgaonjamod, Distt: Buldana constructed there on. At: etc thereon [Physical
Guarantor-1.Mr.Sk.MustaqSk Karim Jamod,Tah: Jalgaon jamod, . - | K n
R/0Jamod Tah: Jalgaon jamod, Distt: Buldana Distt: Buldana-443402 1 m ) Akola-Il Rs. EMT of Flat N0.1405 on Fourth Floor with Byﬂt up | Symbolic Rs. Rs. Not known
2. Mr. sk Aspak Sk Karim, R/0 Jamod, Tah: 1) Smt. Priyavanda Pradeep Angir 15,6‘1 ,876.49 | area admeasuring about 46.65 SqMtr, in SAl 11,82,675/- | 1,18,268/-
Jalgaonjamod, Distt: Buldana Add. 1: Gita Nagar, Emrod Colony, Akoli Khurd, Akola 444002 (RS-;';}EES Lakhs| HEIGHTS, Layout Plot No. 38, 39, 42 and 43, (RSE-iELetVEQWLOakh (RSE-iOr']‘t‘;eLnak“
4. | Borrowerg Mortgagor- Jamod | House Property No1990Area| 26/07/2023 | Rs.2,26,632/- | 10/10/2023 Add. 2: Flat No. 405, Fourth Floor in 'Sai Height' on Thou'sg'nd"Eeigm Survey No. 82/2, Mouje Umari, Behind Nath Tﬁouysan ; Thgusan y
MrSk Aslam Sl Samad, R/0 Jamod, Tah: 986 Sq.Ft.and house “interest Plot No. 38,39, 42,43, New Tapdia Nagar, Kharap Road, Hundred Seventy | Snaktipeeth, New Tapdia Nagar, Kharap Road, Six Hundred | Two Hundred
Jalgaonjamod, Distt: Buldana constructed there on. At: Tq & Dist Akola 444002 Six And Paise | 1aluka & District Akola and bounded as under Seventy Five | Sixty Eight
g% ramo(;mr'sla"mlfhwg] D Iglaa Id ilalgto ”a’ufaaa'ﬁa!ﬂﬁiﬁz” Jamed. Guarantor - 2) Shri Sanjay Shamroa Tayade Forty Nine Only) | E@st: Amenity Space, West : Flat No 406, North Only) Only)
5 Mﬁgghididif l.lgr?:;r;]IfI:T;OR/Gljamoud ?e?l? : Near Dhamkuty Panchashil Nagar, krushi Nagar Road, akola 444004 FlatNo 404, South : 9 mtr Wide Layout Road
Jalgaonjamod, Distt:Buldana 2 | Borrowers : Akola-Il Rs. Family Unit Apartment / Flat No. 13 on 4" Floor (In | Physical Rs. Rs. Not known
5. zgr{dnawnﬁgzix:lur:tgi:ﬁgrg-ukar Khamgaun | G2t ngﬂq3f?, HBTJ“@QUE%?S érgg 04/08/2023 Rs;isﬁélg,rg/- 10/10/2023 Mr Kashiram Shivlal Mahato (Joint And First) 11,81,822.61 | above Plot No.7) in the building named as 'Pawan- 11,68,830/- [1,16,883/-
At-Garadgaon, Po-Gonhapur TQ-Khameaon sq.mt. At-Garadgaon, po- Mrs Mangla Kashiram Mahato (Joint And Other) (Rs. Eleven Lakfis| Watika Apartment’ construction onlayout Plot No. (Rsé.ie"g.” thakh (RS-SQ?G Lakh
_ on, : ) : PO A ) Eighty One | 7 & 8 total admeasuring 300sq.mt., Survey No. ixty Eigh Ixieen
DI-Buldana-444303 Gonhapur,TQ-Khameaan, DI Both R/o -Panchashil Nagar, Kharap Road, Near Thousand Eight | g3/9 Mouie Umari. Umari Roads. Akola 444001 Thousand Eight |  Thousand
ﬁgawzagtrtm-|~4Fr.|ni|i\}a_gaslant|;45nirdslaga;, t Buldana-444303 Labade Guruji House, Akola 444001 Hundred Twenty Bo/ll - da(r’ilgse orin;;;t ';;:’1'391:& OO?JBH Space Hundred Thirty | Eight Hundred
-Mahatma Fule Vidyalay, Mandka, Post- ; : : : i Of T -1o - , onl Eighty Three
Gonhapur, TQ-Khamgaon, DI-Buldana- mr' KIGSh"?mKSh:_’IaI Mlclhzml (J(?lm_t tARd:'(;::]) ) ;ﬁg,%?i%alﬁye) West - Family Unit Apartment/Flat No. 16, North - 4 Only)
444303 rs Mangla Kashiram Iviahato (Joint An er Open Space, South - Family Unit Apartment / Flat
Guarantor 2 - Mr. Il:ral:hakar IPurulsdhutfam Both R/o — Pawan Watika Apartment, Near New No. 14
mg:éﬁge'l,:;ynanh%tprﬂf TElfKﬁa\r/n'ngnaDV(_ Tapdiya Nagar, Tq & Dist Akola 444001 Boundaries of Layout Plot No.7 : East - Road,
Buldana-444303. ' ' Guarantor - Mr Santosh Hiralal Mahato West - Other Layout, North - Plot No.6, South -
6. | Borrowers Mortgagor- sindkhed | Property no 11204181 sqmt, | 26/07/2023 | Rs.591434/- | 11/10/2023 Near Sindhi Camp, Sindhi Hindhi Primary School, Akola 444004 PlotNo.9
Mrs. Jyoti Pandharinath Jaybhaye &| Raja constructed there on. At- +interest T -
pandharinath Karbhari Jaybhaye,At- : Sonoshi, TQ- Sindkhed Raja, DI- 3 | Borrowers : Washim Rs. N.A Land At Dodaki, Out Of F.G No. 09, L.RS. | Symbolic Rs. Rs. Not known
[SMD;BEJSQI T0-Sindkhed Raja, DI-Buldana- Buldana-443308 Shri Bhikaji Ramdas Shinde 9,14,123.97 | 2.13, Measuring About 0.74 R, Share 0.12 R And 9,67,547/- | 96,755/-
Guarantor-1.Mr RajendrashivrajMundhe Address: At Dodaki, Po Tamsi, Taluka & District thﬁrsteyr:n?hlaiksgid Bounded As : East - Land O Nandabai Nanote, (Rsslxt[;l/lgi\ll_:rl: " (Rihl\gl?:m "
At:sonoshi, Ta-Sindkhed Raja, DI-Buldana- Washim 444505 One Hundred Twerty | West - Govt Land, North - Land Of Nandabai Thousand Five | Seven
443308 Thee & Paise Nanote, South - Land Of Dyanaba Nanote Hundred Forty | Hundred Fifty
i;]grantohr?-\Tlgighz\f zar;d:rqngmlgn?ge Ninety Seven Only) Seven Only) Five Only)
-Sonoshi, TQ-Sindkhed Raja, DI-Buldana-
443308 i iti i ided i itor’ ite i . .
e 1205 Place : Nagpur For detailed terms and conditions of the sale, please refer to the link provided in Secured Creditor's website i.e. www.canarabank.com Authorised Officer
ate: AUTHORISED OFFICER Date : 11/10/2023 Canara Bank
Place: Akola VIDHARBHA KONKAN GRAMIN BANK, AKOLA REGION

. NAGPUR



